
29.11.2004

l{A222512000 ud not MA 222612004-
h oA 2t4312003

Pnegeot: Shri llrvir Siogh couagel for rylicmt.
Shii S.M.Ari[, cormsel for rcspoodeotg.

aL r{,Azz2stzoo4

By a coomoo srdr dated 17.5.2004 h OA 2llrl200? ud OA 2609/2003 thig

Tribunal has given certein direc'tiong ufrich nrwe to be implemmted by the respoodents

withio thrtc monthg frm the &te ofreceipt of acopy of th* order. Copy of the ordor

. t+E8 ireceivcd by the rcryonde,atsras dded by lerned counselon 2g.6.2M mdrthul the

time to implment the orders of the Tribrmal was up to 29.9.200t. The present

-_ qplicdioo has beco filed oo 2.11.2004 for exte,ngioo of time up to 4 monthe w.e.f.
t-l#root 

ll*g ,,ilh S irr*t* (MA ,nn.mbered) uas filed for condondion of

d"lry io fiting the ryplicdion.

On behalf ofthe ryplicut it ig $bmittedthd the rcepondeots havenot digcloged

ag to ufrd rtiu uae t*en by them dr the order ofthe Tribunal nng rpcoived ud urhe

rrag the cune for lon implemeotdion ofthe cder. fu the otherhud, lemed counsel for

reopoodeate has nrb'mitted thd steps nme takm by thom but ths mdter is to be

cosidEred d the apropnite level ud the mdter is preseotly peoding with the coace,rncd

Mioisry i.e hfsmciu od Broedcasting 
"nltir 

to pess the necessuy order.IIc ateo

..1
point out thd in other 4plicdion filed by the respondeots io OA 26W12003 the Tribunal

r\

hed eheady groted time to tbem to implemeot the order till 31.12.2004. Coungel fo,r
ir

q,plicot has not di+uted1. Both thece OAs ursrs decided by a common order md in

vicnr of the fect tht the Tribunal hed slreedy gruted time up to 31.12.2004 to
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ioplemelrt the onder in other OA ure thhk it proper to allowthie MA exteoding the time

up to 3l.l2.2&to ioplemeot the ordsr.

Considp,ring dl these facts, dulry io filing the MA is coodooed ud the
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reepoldcotsqt alloured time to implemeot the cderoftheTriburslddcdlT.s.2004
I'

up to 31.12.28M.

W\2?2512004 ud MA (un-numbered ) re disPosed of u ebove.

-4.-^n^A.*
(M.A. Khn )
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